- NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH

AHMEDABAD
IA 391/2017 with CP(CAA) No. 18/NCLT/AHM/20
With Gujarat High Court C.A. no. 517/20
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coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
"Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL
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